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JI'IUalJ,. PeMkm BeDdlta 

+ 
·751. Shri P. R. ChaknrrerU: 

Shrl P. K. »eo: 
Shrl Narasimha Recld:r: 
Shri KaPIlI' SIqb: 
Shri Suboclh Busda· 
SIu1 Ram BarkJa y..ia.,: 
Slut Murtl Moluohar: 
Shri OnIIar LIIJ Ber,..: 

Will the Minister of FiDaDee be 
pleased to state: 

(a) whether Government have de-
cided to double the pension benefits 
payable to the families of the Central 
Government civilian employees who 
died in harne .. ; 

(b) the specific conditions of pay-
ment of these enhanced benellts; and 

(c) the period tor which the en-
hanced rat., will be made availabl .. 
to the family of the deceased Govern-
ment servant? 

The Depot:r ~ In the MiaIs-
tr:r of Finance (Shrl L. N. Mishra): 
(a) to (0). Or>jers have recently been 
issued, effective from 1-1-1966, that 
when a civilian Govenuncnt servant 
with a servlce of not less than 7 years 
die. in harne .. , the family pension 
admissible under the Famil:r Pension 
Scheme for Central Government Em-
ploYee!, l!1fi4, will be doubled sub-
ject to a ceiling at halt the basic pay 
last drawn. The enhanced rates will 
be payable for a period or 7 years 
following the death of the Govern-
ment servant Or till the normal age 
of superannuation, had he remained 
alive, whichever period i. shorter. 
Thereafter, nonna.! famll,. pena.Ion 
will be admissible. 

Copy of the orders 10 laid on the 
Table of the House [Placed in Ub-
rary. See No. LT-5879/661. 

Shri P. R. CbakraverU: May I know 
whether any preference for employ_ 
ment, housing accommodation or edu-
cational facilities will be given to the 
children of those prrsons who die In 
harness? 

Shrl L. N. Mlahra: That is not the 
point here. This question is about 
pensIOn only. So far as edUcation 
allowance is concerned, we hove diffe-
rent rules about it. 

Shrj A. P. Sharma: The han. Deput:r 
MinIster has said that pension will be 
available for a period of seven yean 
or the usual age of retirement which-
ever is Ie... What is the balis for 
this calculation in those cases where 
the peJiod of retirement I. mOn! than 
seven years? 

Shrl L. N. Mlshra: We have taken 
seven years keeping In view the 
principl~ that the family of the 
deceased requires greater assistance' 
during the first few year. of the death 
of the breadwinner. That Is the maln 
consideration. 
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Shrl U. M. Trivedi: On a point of 
order, Sir, on the question that Was 
raised by Shrl Kapur Singb. r hove 
great regard tor hill learnIng and 
everything; ~ hnve I tor yours alsO. 
Shri Kapur Singh suggested that you 
had agreed to the meaning ot "aiyash" 
:-IS being luxurious. Thut is not t.he 
meaning. The word ·AY~8hi· means, 
nddicted tu plq.t.L$ure, voluptuous; 
sensuaJ.ty and debauchery. That I. the 
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Mr. Speaker: He might be havini 

another dictionary. I did not agree ....• 

Shri U. M. TrIvedi: I noted you did 
not agree. But he told me that you 
agree with it. 

MIr. S»N.I<er: I said at \.hat moment 
that aristocratic way of living In-
cluded doing certain things which 
were objectionable. 

Shri U. M. Trivedi: Is it object.ion-
able, what he raised? 

Mr. Speaker: I think so, for us at 
least. 

Sbrl Kapur Slngb: 'AYa.lhi' is a 
word of the Arabic and not Urdu 
language, the dictionary of which 
latter language my friend has refer-
red to, and it has a derivative mean-
ing also. What I said was that the 
original meaning of the word 'Ayashi' 
is aristocratic and 1ux.urious living. 
'Ayashi' and 'Ishrat' are very respect-
able tenos and Ishrat Hussain Khan 
was the name of a ?>\awab of Lucknow. 
If this wON were derogatory, as Is 
being suggested, that would not be 
the name dt the Nnwab of Lucknow. 
It is an Arabic .... based word which 
originally has a very respectable 
meaning. But when it comes to Urdu, 
when it falls into the hands of vul-
gars, it acquires a derivative mean-
ing which might not be respectable. 

WRITTEN ANSWERS TO 
QUESTIONS 

Shor!ace of »oeto ... 

• ,48. Sbri LInp Reddy: Will \.he 
I4in.Ister of HeIlIth an4 Family Pbm-
BIDe be pleued to refer to the reply 
given to Unstarred Que.tion NO. 
1739 on the 2nd December, 1965 and 
.tat..-: 

(e) t);e up-tGwd.te eIJorts mede to 
meet ~ shortAlle of doet<w, to man 
the hMpital. alld health cer.1IU in 
the """"try; and 

(b) the lIumber of health cellt,... 
aDd hoepitaw propooed to be .tarted 

III the country during the Fourth 
Plan period? 

The MiDIJMr of Health an4 Famll7 
PlanD.blK): (Dr. Susblla Nayar): (a) 
The State Governments have taken 
various step. to meet the shortage of 
doctors by offering them better scales 
of pay and allowance, providmg free 
accommodation or house rent allow· 
anee, employment of retired medical 
omcen, iro::renslng the number of 
medical colleges etc. The measures 
taken by the States G<lvernments/Ad-
ministrations in this connection are 
contained in the statement which is 
laid on the table of the Subh,a [Placed 
in Library, See No. LT-5880/66). 

(b) The target was to have one 
primary health centre in each of the 
Development Bloclu by the end of the 
Third Plan period. It is likely how-
ever that this target may not be 
achieved with the result that aome 
primary heal\.h centres will have to 
be established during the Fourth Plan 
period also. The exact number of 
such primary health centres that 
would thus spill over into the Fourth 
Plan is not known at present, but it 
i. expected to be in the neighbour-
hood of 600. 

Infurmation regarding \.he number 
of hospital. proposed to be started in 
the COUMry during the Fourth Plan 
period is not available and will have 
to be obtained from the State G<lv-
emments. 60,000 beds are, however, 
proposed to be added during the 
FOurth Plan period. Details in this 
conneetlon are .till to be worked 
out . 
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"'15%. ShrI D. C. Sharma: 
ShrI P. R. Cbakranrt[: 
Shrllllati Savltrl NIpm: 
ShrI m-tsInlb: 
Sbri Iiam_w... TlIatla: 
Shri Bihhati MIshra: 
Shri Yubpal SlDch: 
ShrI Killilea PaUuayak: 
Dr. &am MaDohar Lohla: 
Slat lladhil Llma7e: 
8hrI BqrI: 




